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very much superior  to even the work 
produced by big producers in the country. 
There is hardly any acting needed there. 
For taking actors and other personnel con­
cerned, naturally, we would have to set up 
a new  department for that and in that case 
it is possible that the Society might be able 
to get such talent easily if they  work in­
dependently.
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Shri V. P. Nayar :  I understood from
the  hon. Minister’s reply that on two 
occasions a sum of over Rs.  6 lakhs has 
been paid by the Government to this Soceity. 
I want to know how many children’s films 
have been produced or are under contem­
plation by this Society and what are the 
conditions under which the  Government 
have given the Society this loan ?

Dr. K«skar s  First of all, this is not a 
loan, this is a grant-in-aid.  Secondly, the 
Society has produced two films which are 
adaptations and abbreviations of Indian 
feature films simplified for children.

They have produced a completely ori­
ginal film. They have also made six adap­
tations from films from USSR and the 
U.K.  This is the production for last 
year.

This year, the programme of produc­
tion  is : two original films and a short 
film ;  adaptations of four foreign child­
ren’s  films and adaptations from one in­
dividual feature film.  This is the present 
programme.

laduatrial Production in Second Five 
Year Plan

*748.  Shri  Tulsidas  : Will  the
Minister of Planning be pleased to state :

(a)  whether Government contempla­
te  revising the Urgets  iftiustrial pro­
duction  laid  down  in  the  Second 
Five  Year  Plan  consequent  on  the 
likely rise in internal consumption ; and

(b)  if so, what are the commodities in 
respect of which the question of revision 
of targets is under consideration ?

The Deputy Minister of Irrigation 
md Power (Shri Hathi) : (a) Yes, Sir. 
This subject has been dealt on page 406 
in sub-para under para 46 of the Report on 
the Second  Five Year Plan.

(b)  The question has not yet  been 
taken up for consideration.

Local  Development Works

*749.  Shri N. B. Chowdhury . WiU
the  Minister  of Planning be pleased to 
lay a statement on the Table of the Sabha 
showing the amounts  sanctioned and the 
amounts actually spent in respect of the 
Local Development Works in West Bengal 
during the last three years ?

The Deputy Minister of Irrigation 
and Power (Shri Hath! ):  A statement 
is laid on the Table of the House, 
Appendix IV,  annexure No. 41].

Shri N. B.  Chowdhury :  May  I
know the reason why,  in spite of the 
deposit of 50 per cent of the public contri­
bution in  local treasuries, the district 
oificers are not in a position to provide 
sufficient money for local  development 
works, and may I know the reasons for the 
shortfall in expenditure ?

Shri Hath! :  If the hon.  Member 
looks to the allocation for West Bengal, 
he will find that the allocation for 1955-5̂ 
is Rs.  4,1 • 25 lakhs, while the expenditure 
reported  is Rs. 45 187 lakhs.  There is 
no shortfall this year.

Shri N* B. Chowdhury : Wliat
about the earlier years ?

Shri Hathi !  The shortfall i; natu­
rally there for the earlier years. Ww i>tajt d 
the programme then and there weic some 
difficulties in granting the sanctions.  But 
so far as the other periods are concerned, 
the actual procedure is that the payment is 
made after the actual expenditure is met. 
So, it is not for any want of sanction 
that there is any shortfall or delay.  It is a 
question of implementing a particular work. 
The evaluators have  gone into the fact 
that the district officers were not authorised 
to sanction, and that is being considered 
now.  Some powers will be given to the 
district officers to sanction the schemes.

Shri N. B. Chowdhury : What is the 
reason for reducing the allocation to West 
Bengal in the current yeat’s budget ?

ShH Hathi : There has been no re­
duction.  In I953“54> the allocation was 
Rs.  17-4 lakhs ; in I954“55.  was Rs. 
41 25 lakhs and in I955'56, it was Rs. 
41-25 lakhs.  There has not been any re­
duction.
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Shrl N. B. Chowdhury: I want to know 
whether there has been any reduction in 
the current year’s budget ? I mean  1956­
57.

Shri Hathi : It is Rs. 34 lakhs.

Shri N. B. Chowdhury : For I955“S6 
it  was  Rs. 41 lakhs.  For the current 
year it is only Rs. 34 lakhs.  So, the cur­
rent year’s allocation is much less.

Mr. Deputy-Speaker :  That  in­
ference is evident.

Shri N, B. Chowdhury :  I wanted 
to know the current year’s allocation.

Shri Hathi :  The amount is distri­
buted on a population basis.

Shri Bhsgwat Jha Azad : May  I
I know whether it is a fact that the Go­
vernment have decided to raise the public 
contribution to 75 per cent and, if  so, 
whether the Government have assessed the 
reactions of people in the country ?

Shri Hathi t No, Sir.  I do not 
think the Government have decided to raise 
it to 75 per cent.

Shrt Bhagwat Jha Azad :  Mav  I
know wehether the Government are aware 
that in some of the districts, the people 
have been asked to contribute up to 75 Per 
cent in the local development works which 
have now been stopped in so many cases ?

•

Shri Hathi i  So far as the starting of 
new works is concerned, that question of 
policy is under consideration.  There is 
no  question of any rise in contribution. 
The old works are being continued.

Shri Shree Narayan Das :  May I
know  why the Planning Commission is 
taking so much time to decide as to  the 
commencement of the local  development 
w>rks in  the second  Five Year Plan 
period ?

Ilie l̂iinister of Planning and Irri­
gation and Power (Shri Nanda) : The
position  is  this  :  Before launching
a  fresh  programme of local develop­
ment  works,  it  was  considered 
necessary  to have  a proper scrutiny 
and assessment of the quality of the work 
that was being done.  It  has  since 
been  gone  through.  Recently,  the 
decision  has been  taken to go  ahead 
with these works.

Shri N. B* Chowdhury t May I kn'̂ w 
whether  Government’s,  attention has 
been drawn to the fact that in West Ben­
gal, although there is allotment for the 
districts, certain districts cannot spedd the 
amount allotted to them and as a result, 
some  amounts are saved, but then, the

other districts that want to spend more 
cannot Have the facilities of utilising those 
amounts that remain unutilised by certain 
Ji strias ?

Shri Hathi t We have not got the de­
tails of each district,  because these sche­
mes are being  sanctioned by the State 
Governmenis.

Shri L. N. MUhi* :  May  I know 
whether it is a fact that the main difliailty 
in the implementation of the local works 
that is experienced by the people in Sa- 
harsa district is not want of co-operation 
or want of subsidy or contribution but is 
one of lack of building materials like 
cement,  steel,  coal,  etc.  ?  Do the 
Government propose to have some  co­
ordination with the agerxics supplyirr tK-se 
materials for expediting the implementa ion 
of the schemes ?

Shri Hathi t Really, this is a question 
for the State Governmenis, because, after 
the funds arc aUotted, it is for the  St«e 

Governments to see that 
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eh«i Nnnda t A communication is 

ahead with these programmes.
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